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(b) and (e¢). It is for the Managing
Agency Inquiry Commitiee set{ up by
Governmeni on 4th Janudary, i3 in
pursuance of the provisions of Section
324 (1) of the Companies Act, 1956, to
look into the suggestiong and obser-
vations made at the Seminar if the
Federation of Indian Chambers of
Commerce and Industry passes on
these representations to it.
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Panchet Dam

766. Shri Raghunath Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that conti-
nued silting of the Panchet Dam of
the Damodar Valley Corporation at
an alarming rate has perturbed the
authorities; and

(b) if so, the steps being taken n
this regard?

The Minister of Irrigation and
Power (Dr, K. L. Rao): (a) The rate
of siltation at the Panchet Dam has
been above normal but not so much
as to cause alarm.

(b) Soil conservation measures in
the catchment of the river Damodar
which includes the catchment of the
Panchet Dam were initiated during





